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i[TRANSFER OF INCOME EARNED BY
INDIAN AIRLINES CORPORATION FROM
BurMa

“237. SHrt NAWARB SINGH CHAU-
HAN: Will the Minister of TRANS-
PORT AND COMMUNICATIONS be pleased
to state:

(a) whether it is a fact that it is
almost impossible for the Indian Air-
lines Corporation to bring from Burma
to India the income on air services
between Rangoon and Calcutta;

(b) if so, how much money can be
brought to India and how much money
has so far been collected in Burma;
"~ and

(c) what efforts Government have
made for the transfer of this income
to India and what has been the result
thereof?}

Tae DEPUTY MINISTER or CIVIL

AVIATION  (Sart AuMED MOHIUD-
pmN): (a) No, Sir.

[RAJYA SABHA]

. control authorities

to Questions 1220

(b) and (c¢): Do not arise.

I may however add that periodical
applications are made to the exchange
in Rangoon and
remittance to India is made after the
necessary permission has been aobt-
ained.
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SHRIMATI T. NALLAMUTHU
RAMAMURTI: May I request the hon.
Minister to say that in English?

Surt AHMED MOHIUDDIN: The
Corporation submits periodical
accounts and applications for remit-
tance of funds and the permission is
granted according to our requirements
from time to time,
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[27 AUGUST 1958]

. the 30th May,

to Questions 1222
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+[ATTACK ON THE RAILWAY STAFF AND
STATION AT GAYA BY TICKETLESS
PASSENGERS

*238. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of RaIL-
ways be pleased to state:

(a) whether it is a fact that on
1958 some ticketless
passengers attacked the railway
staff and invaded the station premis-
es at Gaya and caused loss of life an
property; and ’

(b) if so, what action has so far
been taken by Government in the
matter?]

W IwEt (st g i)
(%) T Lo 9T W @ A/ TH
AT 30 WE, (845 F G, afeF Qe
wE, {84 B g A | TOF S ey
Ag 71T, Al WE AT 38 w9
FE gar fomd $g a3 ww W
aifas & 1 T

(@) =3 qfew T i el
1 frewame faar a1 59 93 wrdo o
o F W L¥3/33% AT AT
& mfufraw (Indian Railways Act)
T EHE qRQ & T
HE-TH ST T § 1 e fefaaae
HHA, TIAT JI FT HETAT § 9 @IS |

t[Taue DEPUTY MINISTER orF
RAILWAYS (SHRI SHAH Nawaz
Knan): (a) One such incident took
place at Gaya Station on the 27th
May, 1958 and not on the 30th May,
1958. There was no loss of life, but
there was loss of property and cash
amounting to Rs. 36.

(b) Three men were arrested by
the Government Railway Police and
charge sheets have been submitted
against them by the police, under
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